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AALR. 906() — T TSt 47 (vAEHiare) woAt #, A7 wieedt # e v fGwy i 

ITATT AT T 5 TATAL, a9 A7 TAqry Tads wameq fr sfgeg=e anan . 45(:), e 19 

ST, 2018 FTeT Attt G v A, S o sF afteg=an F av sarEy F w § garay g # 

feafE st st w1 Tearr 1 Fw G s € s ww g # #1E afady, gag T qavae 

i freerfer s 3 wgoor fRerT @S F srwa & s, 

T TS T wYETE A Etver 9% FEe sguw e g F 2 s qar wieeat fi wer # 
gfE Tar sfeatera sftrgemr ¥ surae & 2 7A7 wfeeat F =317 § "o w1 aqurEd v gl 

A, AT FET AYH, THIETT AT (F7ewr) Aferfa=m, 1986 (1986 #7 29) FT &t 3 i 3wemr 

(1) 37 (2) FTeT & ATt FT TR F7d g0 TATHR Afer=ar # fwforfad s e w7t g, sraiq- 

T ATEAAT F, TUET F— 

(i) FW =T 34 37 214 FAT 39 "@EtUT GAfEAT F o 97 FEtera w9 gt i aEteEt 1 w@r 

34 |FEd FEET UT | wed913 & 915, W IV, |2 [ 17750 | 36400 | 3550" 

;W FEE M| ot teRpr i, 
’ FTATET, AT, 342012 (7T) 
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214 | WEH TAFTA | dfew Tz, g frew, ageften feam, |3 | 1500 | 3600 | 3007 

TS awire, TS 

(ii) % =T 430 A7 T wqEfaT gAEt F v At w7 gt $e tafgmt w1 w@ s, 

AT~ 

431 | HEE AT AT | mwT L - 1430/1/1, T W TS, A, | 2 2400 [ 1200 | 240 

A qeE: faere, e s, e 

432 | F ST A | ey A, - 1001, A B g, e | 1 625 | 1250 | 180" 

= SrTerE, 3@ S, st 

[T #. 77-16017/04/2018-F T (v7<)] 
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feroqur: = srfere=aT ATAT AL 45(:) AT 19 S, 2018 FTT TR A TE A i qereara s 

=AM, 495(er) ATt 25 WS, 2018 e sftg=mT ", 397(3r) ariia 31 wE, 2019 Fww 

GENPEEIR ER 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 12th December, 2019 

G.S.R. 906(E).—Whereas, sale and use of pet coke in lime kilns in the National Capital Region (NCR) States 
was notified vide notification of the Government of India in the Ministry of Environment, Forest and Climate Change 

number G.S.R. 45(E), dated the 19th January, 2018, wherein sale of pet coke are made only to the industrial units 

mentioned in the list annexed to the said notification as Annexure and any change in the said list shall be made on the 

recommendation of the concerned State Government and with the approval of the Central Pollution Control Board; 

And whereas, on the recommendation of the State Government of Rajasthan, Central Pollution Control Board 

has approved further addition of 2 lime kilns and amendment in the details of 2 lime kilns in the Annexure of the 

notifications mentioned above. 

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the Environment 

(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further amendments in the 

aforesaid notification, namely:— 

In the said notification, in the Annexure,— 

(i) for serial numbers 34 and 214 and the entries relating thercto, the following serial numbers and entries shall be 
substituted, namely: - 

“34 M/s.  Chemical & | SP-913 to 915, Phase IV, RIICO | 2 17750 36400 3550” 
Mineral Industries Pvt. | Industrial Area, Boranada, 
Ltd. Jodhpur, 342012 (Raj.) 

“214 | M/s. Jai Chemical Gotan Road, Vill: Bitten, Tehsil: | 3 1500 3600 300" 
Merta, District: Nagaur, Rajasthan 
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(i) after serial number 430 and the entries relating thereto, the following serial numbers and entries shall be inserted, 

namely:— 

“431 M/s.  Kami  Lime | Khasra no.-1430/1/1, Patel Nagar | 2 2400 1200 240 

Udhyog Road, Borunda, Tehsil: Bilara, 

District: Jodhpur, Rajasthan 

432 M/s.  Anadvats Lime | K. No: 100/1, Basni Hari Singh, | 1 625 1250 180" 

Industries Tehsil: Bhopalgarh, Distt: Jodhpur, 

Rajasthan 

[F. No. Q-16017/04/2018-CPA(pt)] 

NIDHI KHARE, Jt. Secy. 

Note The principle notification was published vide number G.S.R. 45(E), dated the 19th January, 2018 and subsequently 
amended vide notification number G.S.R. 495(E), dated the 25th May, 2018 and G.S.R. 397(E), dated the 31st 
May, 2019. 
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